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since July, 1965 and will be completed 
in June, 1966. Hence it is not possi-
ble to comment on earnings at this 
stoge. 

1119. 8hrl Basappa: Will the Minis-
ter 01 Food and Agriculture be 
pleased to state: 

la) the size at the a.hinI iDdul\r7 
III MYlOre State; and 

(b) the step. which Government 
propclM to take in upandin, the iIl-
.lusIr7? 

The Deputy MInister In the Minis-
try of Food and Agrlcnlture (Shrl 
D. R. Chavsn): (a) About 20,000 
fishermen tire actively engaged in 
fishing in Mysore State with about 
6,500 sail boats and 200 mechanised 
boats. The annual fish production is 
1.89 lakh tons 01 which exports orc 
0.04 lakh tons. 

(b) The Fourth Five Year Plan is 
yet to be finalised. A number 0' 
projects are proposed lor marine and 
inland /lsheries development with 
provision for fisheries education, re-
aearch, training, organisation of fish 
marketing unions, assistance to co-
operatives and local bodies connected 
with fishing industry etc. The tenta-
live outlay proposed is about Rs. 5.50 
crores. 

1120. Shri Basappa: Will the Minis-
ter of Food and AlrJea1tare be 
pleased to .tate: 

(a) whether GovemDlellt are aiy-
in« any assislance to the Bharat Kri-
.hik Samaj; 

(b) whether Govemment ba ... 
«h,en .ny representation to this bod7 
io any of the bodle. UDder b10 KlaIa-
tr)'; and 

(c) It 10, the IWJIe of that bocI7' 

The Deputy Minister in the Minlll-
try of Food and Agriculture (8bn 
8hahn"waz Khan): (a) No. 

(b) No. 

(c) Does not arise. 

IIQon of TnetOn 

1111. Sbri Vld,. CbaraD lIlau": 
8lIrj BIIkam CIIaIId 

KaCllhavUya: 
Dr, Clwldralllwl Slnrb: 
Bbrl panaar: 
Shri CIaaDdaII:: 
Shri MabeIh Datta .Iara: 
Shri I, P. lyoUsbl: 
IIhrlmaU Mlalmata: 
Sbrl DaJl: 
8hri Bade: 
Shri W.df ..... : 

8br& B. S, TI.....,.: 
Sbri A. S. Safpl: 
8hri ShIft Date UpadJlay.y.: 
8br& B. S. PaadeJ: 

Will the Miniater of I'ood ... ApI-cU'''' be pleaaed to refer to the re-
ply liven to Unstarred Question No. 
1113$ on the 7th September, INa ."d 
.tate: 

Ce) whether any additional _I' 
of foreim excbanle has been m.de 
available to the Goyenuneni of 
MadhJa Pradesh for lbe Import of 
heavy cr ... ler tr.ct ..... ; 

(b) if 10, the amount made ..,aII-
able; and 

(e) when the further _, <II 
loreip exchaure Is Ilkel, to be mada 
available to meet the full reqUil'elllle1lt 
of !til. ea 1"",,", 

The Depat,. MlaiJoter In the Minis-
ter 01 Food and Agrlcull..... (Sbn 
Shahna .... EhaD): Ca) and (bl. No, 
Sir. 

C c) While every effort will be made 
to rele •• e further roreign exchange 
to the St.te Government, it i. noa 
posstble to indicate when the requlre-
menL could be met fully. 
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Quota of Sucar 

llU. Shrl DalJlt Silllh: Will the 
Minister of FOOd and Arrlculture be 
p:eased to state: 

(a) whether It is a tact that the 
'Iuota of aUlar to the Statea hu been 
fncreB.ed; 

(b) It 10, to what extent; 

(c) .... hether the disparity in the dill-
trihutlon of auaar In urban and rural 
_eu haa been removed In Punjah; 
ud 

(d) it not, the re ...... theretor! 

The Deputy Minister In the Minis-
try ot FOOd and Acrlcultllre (Shri D. 
R. Cba\'an): (a) Yes, Sir. 

(b) A statement givin.: the required 
infonnation is given below: 

Statement 

State-

I. Andhr. Pr.dc.h 

2. nihor 

3. Gujar.t 

~  Koral> 

s. Madhya ~ •• h 

6. Madru 

7. Mahar.shu. 

8. MYI.,r< 

9. Orissa 

10. Punjab S 

II. Rajuthan 

I Z. Uttar Pr&cleah 

13. We.t Bengal 

14. Goa 

1 s. Jammu and Ka5hmir . 

16. Tripura 

'J7· Aa!annn and Nicobar . 
llladl 

(In tonne.) 

IDcreRse 
in Monmly 
quota of 
SUSH 
allowed 

3,000 

2,750 

500 

.00 

500 

750 

1,000 

000 

45° 

1,000 

lpoo 

4,000 

750 

100 

100 

S8 

., 
-

(e) and (d). Arrangements for dis-
tribution of sugar within the States 
are made by the State Governments. 
In Punjab the quantum of distribu-
tion in urban areas is one kilogram me 
per head per month. In rural areas. 
sugar is distributed according to 
requirement. on veriflration by Pan-
chayat.. It i. not possible to fix a 
standard of distribution in rural areas 
us the requirements vary from place 
10 place. 

Tourist Centr.. In """'" 

IIZS. Sbri Daljit SIDCh: Will the 
Minister of Transporl be pleased to 
state: 

(a) whether there ia any propoaal 
to develop a few tourist ceDtre. ID 
Punjab; 

(b) if so, the names of the places 
likely to be developed; and 

(c) the names of the existing tour-
iat centrel in Punjab which bave ~ 
developed durin, the yearw 18M-t1 
and 1985-88, 80 far! 

The Minister ot Transport (Sbrl RaJ 
BahadDr): (a) Yes. 

(b) In the draft Fourth Five Year 
Plan, submitted to the Planning Com-
mission, the following schemes for 
the development of tourism in the 
Punjab have been suggested under the 
central schemes. 

PaTt II Sc/temes-( Cost to be _/taTed 
bll t/te CentTal and Stat. 

Govenoment.) 

CR •. in lakhs) 

1. Integrated 
development 
of Kulu, Kangra, 
Manali and 
Manikaran area. 

2. Development of 
tourist facilities 
in Surajkund 
and Badkhal 
belt (near New 
Delhi) 

110:00 

(c) Durin, the current Plan period 
the followin, schemel tor tourlam 




